
in the: clwtral adpiinistratiuc tribunal

PRINCIPAL 3£NCH "J£U QELHr

0»A. No. 2065/1990

N0u Delhi, dated tha 20th 3an»,1995

CO RAM
miiMuiiiiii imiMwi

Hon'bls Shri B.K .Singh, Wamhsr ( j'\)
Hon'bla 3mt« Lakshmi Suaminathan, Wsmbsr (3)

Shri Harish Chander Chhabra,
Asstt«3updt(Parsonnel)
Qiwnl, Rly .Mgnag are Office,
Northern Hallway, Nau Delhi

Shri Sad a Niand Sharrna
• iv/nl.Rl/ Fianagers Offica(iMR)
Ngy Delhi

Shri S.P.Srivastava
Asatt,3updt.(Engineering)
Oivl.Rly.Managers Office,
f^ailuay, ^eu t3slhi
Shri S,K,Shandil,
Asstt .Supdt .(Parsonnal)
Rly.Managsrs Office, Meu Oalhi

Shri G.S. Mali
Chief '-Jsl'-are In apse tor
N.Rly Hd.Qrs .8aroda House,Nau Delhi

Shri B,L«Kalia
Asstt.Supdtt.(Personnel)
N.Rly.Baroda House,Nau Dslhi

Shri u» Hashmi,
Sr.Welfare Inspector,
M*rtly«Hd» Qrta.Baroda House,Neu Dalhi

«» Applicants

II

(None for tha applicants )

y/s

1,Union of India through Ganl.Managar
N,Rly,Hy.Qrts.Baroda House,'''̂ QW D©lhi

2«Chiaf Personnel Officar(N.^)

Baroda Houss,N9u Delhi

3,Shri B.S.Ce Wanchanda,
Deputy C»P.0»(Gazattadj
8• F?Iy,Baroda House, Nau Delhi

••Raspondents

(None for the raapondants)

ordckCoral)

(Hon'bls Shri B.K.Singh, Rember (a))

'j's not a that this mattar has been on board
sinca 18-1-1995. None appaarad for the parties on 19,1,1995

and today alsa^ neither the applicant nor his Munsal
"5
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„2-«

presant uhan this case has bsan called out tuice,

Ln the circumstances, this OA is dismissed

far dafatilt and non prosacdtion.

(Lakshmi Suaminathan) (BVKTSingh )
f^erabar (3) nembsr (A)


